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Gauhati Airport

3255, Shri Dasaratha Deb: Will the
‘Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether any suggestion has
been received by Government to use
«Gauhati airport (Assam) as interna-
tional Airport, particularly for flights
between India and South-East Asia;

(b) if so, the reaction of the Gov-
.ernment thereto?

The Minister of State in the Minis-
try of Transpert ang Aviation (Shri
“C. M, Poonacha): (a) No, Sir.

(b) Does not arise,
Kera'a Water Tramsport Corporation
3256. Shri Vasudevan Nair: Will
the Minister of Transport, Aviation,
-state:

(a) whether the retrenched em-
dloyees of the liquideted Kerala
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Water Transport = Comporation have
been paid their retrenchment bene-
fits; and

(b) if not, the reasons for the
_delay?

The Minister of Transport, Avia-
tion, Shipping ané¢ Tourism (Shri
Sanjiva Reddy): (a) and (b). Out
of the sum of Rs. 2,85465.48 due for
payment to the retrenched employees
of the Kerala Water Transport Cor-
poration, payments to the extent of
Rs. 2,80,946.13 were made upto 28th
March, 1966. The balance sum is due
for payment to 21 employees, out of
which 4 are dead and succession
certificates in respect of them are
awaited, The remaining 17 emplo-
yees have already been addressed
but have not turned up so far te
receive payment,

Cachar Road in Manipur

3257 Shri P. O, Borooah: Will the
Minister of Tramsport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) the steps taken for the cons-
truction of Cachar Road in Manipur;
and g

(b) whether the workers have been
given armed protection for complet-
ing the road?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Samjiva
Reddy): (a) and (b). Information is
being collected from the State Gov-
ernment and will be placed on the
Table of the Lok Sabha as soon az
it is received,

Dredgers for Kandla Port

3258, Shri Vishram Prasad: Wil
the Minister of Tramspert, Aviation,
Shipping and Tourism be pleased to
state:

(a) whether it ig a fact that a
contract was entered into with a
foreign firm in November, 1960 for
the manufacture and lﬁlfﬂf @
dredger for the Kandla : and





